THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM. NAGALAND, MIZORAM AN ARUNACHAL PRADESH)

NO.HC.VII-16/2002/5470/A

From - Shr Saotarst Garg.
JRe@strar {(Vignae,
Gauhat thgh Tour
Guwahat:

To,

Shr Doy ar, ob Manants

[Diatrgl &N Sows ans Lo

GO'(".(}]"‘idt.

+h
Datec Guwabal the 2_0 June, 2023,

Sub: Casual leave with station leave permission.
Ref: No. DIG)Y 6066 20273 dated 17.06.20235.

Sir,
With reference to the above, [ am directed to inform you that your prayor for

casual leave on 03.07.2023 along with station leave permission, from the evening of
01.07.2023 till the morning of 04.07.2023 ~zas o0 2rant- O Tne fwed semicr most
Judicial officer at e stalon woule romas o chatge of your Court ard office durng your

ahsonce.

Voors faithiuily,

Cd [,
JT. REGISTRAR (VIGIL/ \NCE)

Memo NO.HC.VII-16/2002/5471/dated  R2p- 06- 1613

Copyv to.

JT. REGISTRAR {VIGILANCE)

=%




